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the term ending on the 30th

April, 1880, and do proceed to
elect, in accordance Wwith the
system of proportional repre-

sentation by means of the single
transferable vote, ten members
from amwng the membersg of the
House to serve on the said
Committee ”

2, I am further to inform the Lok
Sabha that in pursuanes of the
above motion, the fullowing mem-

bers of the Rajya Sabha have been
duly electeq to the gid Committee:—

1 Shri Ganpat Hiralal Bhagat
2. Shri Bhagwan Din

3. Shri N. P. Chaudhari

4

Shri Sriman Prafulla Go-wami
5. Shrimati Jamuna Devi
¢ Shri S, Kumaran
7 Shri K. K. Madhavan
¢ Shri K. Chathunni Master
9. Dr, (Smt.) Sathiavani Muthu

10, Shri Piare Lall Kureel urf,
Piary Lall Talib.!

(iii) ‘1 am directed {o inform the
Lok Sabha that the Rajya Sabha
at itg gitting held on Wednesday,
the 9th May, 1879, adopted the
following motion in regard to the

Committee on Public Under-
toking: —
“That this House econcurs in

the recommendation of the Lok
Sabha that the Rajya Sabha do
agree to nominate seven mem-
horg from Rajye Sabha to asso-
ciate with the Committee on
Public Undertakings of the Lok
Sabha for the term ending on
the 80th April, 1980 and do pro-
cead to elnet in such manner as
the Chairman may direct, seven
members from among the mem-
bery of the Housy» to serve on the
said Committee”

2. 1 pf%, further to inform the Lok
Sabia mt in pursuance of the above
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motion the following members of the
Rajya Sabha have been duly elected
to the said Commitlee: -

1, Shri Sadashiv Bagaitkar

2, Shri  Hariginh Bhagubava
Mahida

3, Shrj X. N. Dhulap
4. Shri Murasoli Maran
5. Shri Narendrg Singh
8. Shri Sultan Singh
7. Dr, Rafiq Zakaria’

B ]

11.56 hrs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED DEATH OF SEVERAL PERSONS

IN VIOLENT INCIDENTS IN ALIGARH AND

THE CLOSURE OF THE ALIGARH MvUsLiM
UNIVERSITY

ot gfewn wgrge (AER) . & wlaere-
A & wgr & fre fawr o v g
walr A w7 earwr fgmrar § oY wrdar s
g fr a8 vw ¥ & oF qaww §

“wefrrg & gt fyew wzael § wRe
safeaa & Wt R 99T I WV gy
afeqw farafearas @ wfafrga s #
foe a= & I9 & gaArAR”

THE MINISTER OF HMOME AF-
FAIRS (SHRI H M, PATEL): Sir, on
the 8th May itself some tension began
to develop in the Aligarh Muslim
University Campus when news of the
unforiunate mncident at Dadri started
reaching Aligarh, particularly after
some six or seven injured riudents,
who bhad decided to discontinue their
journey to Dethi, arrived. Late in
the afternoon one U.P, Roadways Bus
was set on fire in the Shamshad Mar-
ket, which is located in the University
Campus on the main thoroughfare
from Aligarh to Anupshahar, It is
this incident of burning of & bus whi-
ch led the District authorities jo de-
vide to post some PAC personnel in
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the market area as a precautionary
measure. Later in the evening Uni-
versity authorities suggested to the
District Administration that the loca-
tion of the P. A, C, personnel in the
Campus was aggravating the tension
and that, therefore, they should be
shifted elsewhere. They also assured
the District authorities tha; they
(University  Authorities) would he
able to maintain complete peace 1In
the Campus area. The suggestion
made by the University authorities
was accepted and the P.AC. person-
nel were moved out of the Campus
area and were located outside the
Campus but close at hand at places
mutually agreed upon between them

From the morning of the 10th, m
nor incidents started to take place
There was an attempt 10 set fire to a
petrol tanker near the Radio Colony
area adjacent to the University Cam-
pus, Then there began sporadic brick-
batting and harassment of pas.erbv,
On the whole however, the day re-
mained relatively  peaceful though
there were obvious signs of iension
within the University area. The Uni-
versity authorities kept in touch with
the district authorilies right through
the day.

At gbout 7.30 p.m a sizeable num-
ber of students attacked the Hydel
Inspection House, situated on the peri-
phery of the campus, where a marri-
age ceremony was going on and dam-
aged a private car parked there as
well as gate lights etc, A little later,
a large number of students collected
on the sounding of a siren installed
in the University. I am informed that
the siren was sounded three times
which is the usual method of assembl-
ing the students in the Campus. There
after a series of incidents were re-
ported including burning some
shops, and attempt to set the Radio
Colony on fite. It was at this stage
that the DM and SSP Aligarh, accom-
panied by two compani¢s of the CRPF
decided to move along the main tho-
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roughfare which divides the campus.
They found road barricades erected
at several points. Some of the barri-
cades were in the form of setting fur-
niture stacked across the road and
set fire to. As the DM’ party attem-
pted to proceed along the road, they
were subjected to heavy brick-batting
Attempts were made to disperse the
crowds of students at different points
by lathi-charge, but they were nnt
successful. Then began firing from
the roofs of the hostels Six CRPF per-
sonne! recetved pellet injuries. T{ wa-
under these circumsiances that the
CRPF wag ordered by the Magisirate
to open fire One of the CRPF «ffi-
culs, was seized by the students
along with his weapon and was belu-
boured. Though he was rescued, h

weapon as snalcheq from him and 1t
has not yet been recovered, accord-
ing to latest information, News o
these incidents in the University aea
increased the tension that had already
developed in other parts of the oty

Apprehending  more serioug distur-
bances, the district authorities decid-
ed to impose strict curfew a+ about
mid-night,

In the course of the incidents dur-
ing the night of the 10th and 1tth
about 34 shots in the Shamshad M-
ket and three other nearby market
areas were burnt and the pgoods
In some of the shops were also jool-
ed. Shops in the Shamshad Matket
were the wors; affected. Attempts
10 set fire to the Radio Colony fal-
ed only as a result of strenuous resis-
tance of the people.

The CRPF had o fire 23 rounds in
a!l in the course of the night. It is
most unfortunate that five persons
were killed. According to post-mor-
tem reports, nnly one person was kil
led by rif= fre. The other four had
died either on account of stab injur
iea or gun-shot wounds not inﬁic*f’d
by police pervice weapons, 3§ polic
personnel, of whom 6 were CRPF nev

sonnel, received injurlés ineludiné
pellet injuries. The 'Siate Gover™
ment have 48 other®

have been injured, of whieh only ?
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are admitted in the University Hos-
pital.

The University authorities in con-
sultation with the distriet administra-
tion decided on 11th evening to close
down the University. The transport
of students to their destinations was
arranged by the disiricy authorities
using special buses, extra” bogies in
trains and a special train. Adequate
security arrangements were made and
escort wag provided for the buses and
trains.

The situation has been under con-
trol and free from any incidents cince
the morning of 11th, The curfew was
relaxed partially and in a phased
manner for specified periods in diffe-
rent parts of the city on the 13th
May. The periods of relaxation of
ihe curfew have been increased on
stccessive days.

Tension still prevails in the city
and it iy to be hoped that sustained
efforts will be made by all concerned
to see that tension eases and normal-
cy returns. ' > #
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everal persons in
SHRI JYOTIRMOY BOSU (Diamond
Harbour): Also about the insult of the
MPs by the police officers.

SHRI HARIKESH BAHADUR: That
was a very bad thing: (Interruptions)

SHRI H. M. PATEL: The hon.
Member hag recounted what he and
some of his colleagues who went there
scveral days after the events gathered
presumably from various enquiries
they made; he has recounted the whole
story and hag said that the statement
which I have made and which {8 based
on information received from the UP
Chief Minister and his officers is in-
correct, 15 misleading, and that the
statement which he has made is correct
and 1s a statement of facts..

AN HON. MEMBER. Because he
haq gone there.

SHRI H. M. PATEL: Going there
a week later ig not something..
(Interruptions) I do not comment any-
thing on that; 1 do not say anything
mere than this that that is also based
on information given to him by other
people. .

§HRI RAJ NARAIN (Rae Bareli):
This is not the way for a Minister to
answer. You teach him, Sir,.

_ MR, SPEAKER: He is still answer-
ing,

SHRI RAJ NARAIN: The Minister

Should answer in a particylar, limited
way.

MR. SPEAKER: Anyway, he is not
Prepared to take lessons either from
You or.,...(Interruptions).

SHRI RAJ NARAIN: He iz a burea-

Ucrate,

h SHRI H. M. PATEL: The questions
"€ has put to me—I will certainly go
;’;g; them. He hasz asked me whe-

. EHRI ‘HARIRESH BAHADUR: Do
U want that we should be insulted?

1123 .89
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And you are not going to take any
action against those arrogant officers?
What is this? You have become Home
Minister and you are not caring foxr
us.

PROF. P. G MAVALANKAR
(Gandinagar): If it is an insult, he
should explain. OQur colleague has to
explain it fully.

MR. SPEAKER: He has explained
it.. .(Interruptions)

SHRI RASHEED MASOOD (Saha-
ranpur): The matter is of great con-
cern because seven members have
been insulted there.

MR. SPEAKER: He is answering it.

SHR! RASHEED MASOOD: He can-
not take it so lightly. It is a matter
of dignity of the House.

MR. SPEAKER:
that.

He iz answering

SHRI H. M. PATEL: I shall go into
the statements that have been made.

With reference to the statement
made, whether the PAC has acted in a
particular way, my information is that
that is not how it has behaved. We
shail go into this matter also because
these are facts which have now been
brought to my notice.

Similarly, he says that the letter
written by the District Magistrate to
the Vice-Chancellor is in a language
which was not proper. We will certain-
iy go into that also.

Thirdly he asked whether we shall
suspend these officers. Certainly if the
inquiries show that they did anything
wrong, appropriate action will certaine<

(Interruptions)

§ s e mR (wgoew)
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(Interruptions) **

MR SPEAKER: What is this? Noth-
ing will go on record. You are inter-
fering in everybody’s affair.

SHRI RAJ NARAIN: You are not &
teacher and we are not Students here.

MR. SPEAKER: No, I am not allow-
ing that. You cannot do that. Every
Member has a right to know....(In-
terruptions) I am not allowing—don't
record,

SHRI RAJ NARAIN: *+

SHRIMATI PARVATHI KRISHNAN:
Mr. Raj Narain do not-worry, he is in-
dulging in seif-criticism,

sl o SwT AT gE HE R @8 |

T : TR GRTRANT |

MR. SPEAKER:
him,

First let me hear

oft s wTn it ;W WERW, 8 qw F
1wk N g

SHRI VINAYAK PRASAD YA-
DAV »¢

MR. SPEAKER: Den’t record.

ot Wt werw ol ¢ s s, wEY
% fowrdire s sfgwifet & agt o wn-
A wr tud g frarer e ek feR | sohviy
ferefrowe & drourcodrouste & Wl &t sy
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T gaR g, agt ¥ fawrfadl o @@ g@
fwd o dyway fomr way g W R ) ww
g WY wewvd wgt gvft off 1+ ge® avay 10
o o W ywTeEr agor qa oy fr
wfedt # wgwi & g R fod o
§ ) T g vl & fod i X wg owe
wr sl agh @ frrreft oy g2 1 AR wrRe

ot sfada wy :agamTATE
All this is totally false.

st Wit stwre ane o geTer wETET, ATHIT
& areragy s sd wf o ggt @ afEarde
& A fra a3t gfohe agr Wi @i
W—¥T ¥ $7 ¥ w1g A TEA-~I7 Y
® ford ol v orard ¥, g m{--dfwa
o wx oy frdy & 7wt #5077 arevafaw
...,

SHRI HARIKESH BAHADUR. Sir, 1
want to give you the facis on this 1ssue.
1 have got a right to say (Interrup-
tions).

MR. SPEAKER: Don't record.
(Interruptions) **

SHRI HARIKESH BAHADUR: I am
more sympathetic than him. He can-
not accuse me. (Interruptions). But,
I can say that it is some of these peo-
ple who are deing all these things.
(Interruptions),

SHRI JYOTIRMOY BOSU- Sir, I am
on a point of order.

MR. SPEAKER: Pleagse allow this
debate to go on.

ot shw gwrw wel) ;. usTw Wi,
gunniies  dd-guiagd: $udm & fr 2

*s Not recorded,

-
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SHRI JYOTIRMOY BOSU: Sir, I
want to raise a point of order under
Rule 41(2)(ii). During the Calling
Attention the Member is to make a
brief statement and put the gquestion.
The hom'bie Member has mantioned
about certain things and the Rule
says-

“(ii) If it contains a statement the
Member shall make humself responsi-

ble for the accuracy of the state-
ment.”

{Interruptions)

MR. SPEAKER: There 18 no poiat of
order, You are trying to make a
Speech,

(Interruptions)
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SHR1I JYOTIRMOY BOSU: Mr.
Speaker, Sir, how can this thing go on
record. (Interruptions)

MR. SPEAKER: The hon’ble Member
has already taken seven minutes. Please
ask question only. I am not allowing
it any further.

st sty wow avft: & T € OB
WE L XY g v gy ¢ fe oww @
Brhe § ag ¥ fr wwox fanfunr o
wit & afegt sk wf, foelw W@
a7 st wgt § el @Y W@l ww &
TF gETC AT agw O e & w1 &
wAAT wrgn §OfEoar W-’rm
fenfeqy & avg weeivrer ¢ T W
wvd ower g1 Ad o faw d & ger
w,mﬁmmwm

MR. BPEAKER: You cannot go on
bke this. May be you can have one
or two questions. The rule provides
one question, Generally we allow two
questions. You cannot go on like this,



263 Reported death of
Several persong in

[t T o]

.
i

s fear § S wre wYg smeaslt ode

g ey & oW s wdw oY [ & oam

m‘(tﬂmﬂm#mmm
'

MR. SPEAKER: What 1s your Per-
sonal Explanation? You are not repre-
senting the Chief Minister. What is
your Personal Explanation?

5544743
ag~s 4
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planation. You have made your point.

Please resume your seat.

ot vtw wroraw : 6w ate W | Q6 0%
wroll ®Y g %
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MR. SPEAKER: You have made your
point. Please resume your seat,

St qw Arow : WG 0§ Q9. T d
Q@ g WA W F 4 e oy ey
aifrr §

(Interruptions)

MR. SPEAKER: Nothing more. Order
please. You have made your Personul
Explanation. You have had your say.
It has already gone on record.

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): Mr, Speaker, Sir, I
rist on a point of order under Rule
353. Mr. O P. Tyagi, a senior member
has chosen in his wisdom to say that
the Vice Chancellor of Aligarh Univer-
sity had hatched this plan. That
cannot remain on record, because it is
derogatory and it hag no substance in
it. It xhould be expunged,

MR. SPEAKER Now, Prof. Samar
Guha. Are we to have debate in
respect of every matter?

AN HON, MEMBER: The Minister
has yet to reply.

MR. SPEAKER Yes, Mr, Putel,

SHRI H. M, PATEL: 1 have listen-
ed to what Shri Tyag{ hag said. In
my last paragraph I have particularly
pointed out that tension still prevails
in Aligarh and, therefore, I think; it
is very much desirable that whatever
one says here js said with as much
restraint as possible. I woulg only
say this,

The pointg that nave been made by
Shri Tyagi will certainly be looked
into by me. I cannot say anything
more than that,
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PROF. SAMAR GUHA (Contai):
Mr. Sperker, Sir, it is regrettable that
the Aligarth Muslim University
students who showed admirable cour«
age in keeping themselves cool during
Aligarh riots have been made to suffer.
During Aligarh riots, they were main-
taining peace in the University campus
and they gave ghelter to different
people belonging to different com-
munities who were affected and earned
the admiration of the whole country.
Very recently, they have been dragged
intg this communal incident as it has
been said now, although the whole
thing started from an issue which is
not really communul, the Dadri in-
cident. It was a right of the students
to make a representation to the Gov-
ernment of India, whether you agree
or not, about the minority status of
the Aligarh Muslim University, On
that day, the hon, Home Minister
should have made u very clear state-
ment in regarq to the nature of the
incident that took place there. Even
Shri Banatwalla admitted that there
wag a clash between the passengers
and the students and there were
certain incidents also. I do not want
to mention those, that is known, things
like certain misbehaviour towards
certain girls by some students which
was not becoming of them. Shri
Banutwalla also admitted that those
boys were finally rescueq by the people
belonging to the majority community
there, Actually, it was not a com-
muna] issue.  Accidentally, those
students who were coming to Delhi
belonged to a minority community. I
would like to make a request to the
hon, Members of this House to make
a heart-searching of ourselves. What
were the speeches that were made on
that day? Hon. Members used the
words 1like wmassacre, butchery and
mags killing. One of the very res-
Ponsible Member compared this in-
cident with the atrocities committed
by Nadir Sheh, Tamur Ling, and
Changez Khan, When these reports go
out and get circulated, what will be
the impression on the impressionable
minds of youngmen to whatever
‘ommunity they may belong? When-
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ever we make & gpeech on certain
sensitive national issues, it should be
looked from a nationa] perspective, but
we forget that these are not party
issues and not political issues, I we
want to motivate them politically, it
may lead to disaster, I would say that
what has happeneq in Aligarh after-
wards is the outcome of not very
responsible speeches that were made
in this House and that got wide pub-
licity there,

Before going into other aspects, I
fee] that both the Vice-Chancellor and
gdministrative authorities have failed
In one respect. The hon, Home Minis-
ter will excuse me when 1 say that on
that day he made a major mistake by
not giving all the facts which were
available with him wut that time and
had been sent by the Station Master
and by the authorities concerned.
Perhaps that would have cleared
many doubts that arose in the minds
of all of us. It was the first duty of
the Vice-Chancellor and the authori-
ties concerned to clearly state the
facts to the students. Some students
got injured, they were manhandled
and it was quite natural that when
the students go back in anger, they
would try to create some excitable
atmosphere of revenge etc. It was
quite natural, but it was the duty
of the Vice-Chancellor or the univer-
sity authorities to explain the whole
situation to them, what actually
happened at Dadri. It was equally
the responsibility of the authorities "
to clearly tell them the facts, but that
was not done. '

Then there were some leafleis, some
pamphlets. It was the duty of the
authority, the police authority to im-
mediately remove those leaflets and find
out who were the miscreants who were
trying to influence the people. It was
their duty to do so, but that duty was
not done,

One serious issue has been raised by
my friend, Shri Harikesh Bahadur that
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geven Members of Lok Sabha went
there and made an on the spot enguiry.
Whether their enquiry was fool-proof
or quite educative is a different issue.
1 think the hon. Home Minister will
admit that 7 Members of Lok Sabha
have a special status, gpecial responsi-
bility and special honour, if they be-
have honourably. There is nothing to
say that they did not behave all right.
1f somebody wants to smoke, he can
seek permission to do so. They can
tell him to please go out, finish smok-
ing and then come back. Even in the
planes, there is a smoking and non-
smoking area. Sometimes people are
not allowed. Even they said, “That
audacity the police officers showed that
they did not come back?” They insult-
ed their Waiter. I think this is a very
serious matter. I think the Home Min~
ister will take it very seriously; and
we should not leave it to the local
authority; some other respongible
authority should be entrusted to go into
the whole matter and find out whether
7 Members were insulted or nof. You
see the language in which the District
Magistrate addressed the Vice-Chancel-
lor. This is not the language in which
the District Magistrate should address
the Vice-Chancellor, The status of the
Vice-Chancellor is far above even the
ordinary politician, what to speak of
the District Magistrate. It is generally
expected that the police must not enter
into the university campus; the police
must not interfere within the university
campus. When we had a talk with the
Prime Minister, the Prime Minister also
said that there were certain difficul-
ties. I do not know to what extent the
investigating authority has done any-
thing about this matter. I do not know
how the students could fire from the
university hostel. This is a very seri-
oug matter. The Vice.Chancelloy of
the University authority should have
gone into the matter. I request the
Home Minister to request the Vice-
Chancellor to go into the whole matter
as to how this firing took place from
the university hostel. This matter
should kave been enguired into. ‘1 ve-
quest the Home Minister to make a
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factual statement regarding what has
gctually happened, ‘There were certain
rumours. One person said that all the
property was Iooted and five persons
were killed and they belong to the
nminoritd. Then somebody else said
that all of them belong to the majority.

After the Jamshedpur incident, every
thing hag come out in the Press. Even
it we start from earlier, this kind of
reports were not coming out in the
Press. Now it has come out in the
Press. I request the Home Ministier to
make a categorical statement dispelling
all the doubts who were the five per-
sons who had been killed and the shops
that were looted belonged to which
community. To what extent this is a
factual report, the country should
know?

SHRI H. M. PATEL: The hon. Mem-
ber has said nothing very much about
the new points which I need answer
He said that I should make an enguiry.
I have already said about it.

PROF. SAMAR GUHA: What about
reports in the papers?

SHRI H. M. PATEL: It is a matter
of one’s judgment. I consider that
in a certain situation certain facts are
better not to be stated. You had just
now asked me to make a statement
about whose shops were burnt; you had
just now asked me tc make a state-
ment as to who were the persons killed
Do you really want me to make a state
ment? It is not the practice to do so.

PROF. SAMAR GUHA: Then as the
Home Minister it is your right and you
did not exercise your right. In all the
papers in all the weeklies everywhere,
all over the country; what happened b
Jamghedpur has come out If the
Government do not want to make 2
‘factual statement; them all kinds of
rumours will be there in the country;
a)l kinds of statements will be there
1t i3 a very dangerous situstion.

MR. SFEAKER: You have mentioned
that,
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SHRI H. M. PATEL: I must realise
that I have no hesitation in making a
statement in a matter where ote is
absolutely certain plus, as I say, In re-
gard to certain type of information.
Until the situation assumes a reason-
able degree of normalcy, it is better to
avoid making those statements. This
is the position. That Is why I have de-
sisted from making certain statements.
Certainly, all those points and matters
that have been raised by hon. Members
will be gone into very thoroughly and
very fully and whoever is found to be
responsible for doing something which
he should not have done, appropriate
steps will be taken.

12.35 hrs.
{MR. DEpUTY-SPEAKER in the Chair]

PROF. SAMAR GUHA: Has any of
my points been answered? If you
want to avoid you can. Bui none of
my po.nis, not even one of my points,
had been answered. What is the
necessity of calling attention or asking
questions? Not a single question has
been answered,

MR. DEPUTY-SPEAKER: He says
that is all he has to say.

PROF. SAMAR GUHA: You can
make some comments,

MR. DEPUTY-SPEAKER: 1 do not
want to make any comments,

SHRI JYOTIRMOY BOSU: Is it
about cow slaughter?,

70
in Aligark (CA)

“Recent trouble was due to irres.
ponsible statements on the Dadri
incident by some politiciang to
malign thelr adversaries.”

“He was the biggest ecritic of
Hindu communalism but he could
not condone Muslim comunalism
either.”
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SHRI H. M. PATEL; I shall cerfainly
consider both these suggestions as
tully as possible and do whatever is
appropriate.

SHRI P. M. SAYEED (Laksha-
dweep): Most of the points have al-
ready been covered. I shall confine to
two points.

The tragedy that has taken place in-
side the campus of Aligarh Muslim
University, 1 consider is an extension
of the Incidents that have taken place
at Dadri Station, We had detailed dis-
cusaion in this House about what

in Aligerh (CA)

happened at Dadri, The studeuts of
Aligath Muslim University came to
Delhi to demand for the safeguarding
of their constifutional right so that the
minority character which has been
demanded by them and the community
element be retained in the new Bill.
It was the fascist and vested interest
which has created the situation so that
their moral courage to demand their
Constitutional right should be shatter-
ed. Therelore, I consider this incident
inside the campus like that.

The Home Minister has given the
statement. He has made an attempt
even to thwart the enquiry to go into
the details of what happened inside
the campus. His statement will in-
fluence and squarely fix the responsi-
bility on the University  Vice
Chancellor as well as the students
What have the students done? When
they returned with the injuries, as if
adding insult to injury, they found
the security men who guarg the in-
stiutition as well as the PAC behav-
ing in thjs manner. The vested in-
terests and the fascists have tried to
see that the congtitutional rights are
denied to them. But the students
wanted them to be retained, For
that purpose they have come here.
When they relurned, these people
wanted to teach the students a lesson

He has said that a bug was burnt.
It is an utter lie. No bus was burnt.
It it was burnt, where is that half-
burnt or fully-burnt bus? The whole
matter wag completely mis.managed.
The District Magijstrate and the ad-
minigtration, arbitrarily and as a dic-
tator, wanted to issue force on the
University Authorities, You can find
this from the correspondence of the
Vice~Chancellor with the District
Magistrate, He even contacted the
Prime Minister for guidance whether
to close the institution or keep it
open. The Prime Minister was not
averse to it. Even that ig mentioned
in hig letter to the District Magistrate.
Since the Vice-Chancellor did not
yisld, the  District Magistrate
wanteq through some evil design to
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violent incidents
tarnish the image of the students of
the Aligarh University,

Sir, you will remember last time
when the discussion took place in this
very House on the Aligerh riots, all
sections of the House gave bouquets
to the students for the commendable
service they did at the time of the
riots. So, this has been done in g cal-
culated and pre-planned manner to
tarnish the image of the students and
the institution, So, I will confine my-
sel? to one point whether the Home
Minister is prepared to lay on the
Table the correspondence between
the Vice-Chancellor and the District
Magistrate so that the whole truth
and who is at fault may be known not
only to the House but to the entire
country.

Then, the Post morfem report re-
veals that the bullents were fired by
the PAC and not the students, Fur-
ther, after the closure or at the time
of the closure of the institution all
the students were searched and they
were sent out under escort. Then the
16 hostels were search by the PAC
ang the police. They could find no
weapons whatsoever. Therefore, I
would say that these reporis are
storles cooked up by the State Gov-
ernment oy the Home Ministry to
clearly fix the responsibility on the
students and saff of the University, It
may also influence the enquiry agency
that hag been appointed to go into
these incidents.  The report as to
what has been found after the search
should also form part of the record
S0 that the country at large may
know what exactly transpired inside
the campus of the Aligarh Muslim
University.

SHRI H M, PATEL: 1 am sorry in
spite of my being very cautious in
my statement, my hon. friend goes
on making remarks which will pro-
voke me to make certain observations
in return; but I do not wish to do so.
1 have siq that enquiry will be made.
When gll the facts are fully known,
then we shal} certainly furnish them
to the House #s well as the whole
country,
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12.50 hrs,

LEAVE OF ABSENCE FROM THE
SITTINGS OF THE HOUSE

MR, DEPUTY-SPEAKER: The
Committee on Absence of Members
from the sittings of the House in their
Eleventh Report have recommended
that leave of absence be granted to
the following Members for the periods
mentioned against each:—

1. Shri Annasaheb Magar—18th
April to 18th May, 1979 (Seventh
Sessjon),

2. Dr. Henry Austin—9th April to
8th May, 1979 (Seventh Session).

3. Shri M. S. Sanjeevi Rao—18th
April to 11th May, 1979 (Seventh
Session),

4. Shri Sheshrao Deshmukh—21st
February, to 12th April, 1979
(Seventh Session).

5. Shri Keshavrap Dhondge--17th
April, to 18th May, 1979 (Seventh
Session).

6. Shri K. Chikkalingaiah—9th
April to 18th May, 1879 (Seventh
,Session).

7, Shri Ram Murti—21st March,
to 18th May, 1979 (Seventh Session).

Is it the pleasure of the House that
leave as recommended by the Com-
mittee may be granted?





